
HIGH COUHT OF JAMMU AND I<ASHMIR 
(Office of Registrar General at Jammu) 

NOTIFICATION 

Dated .: cl D l1 L1Jl_ 
.It is notified for the information of all concerned that the Subordinate 

Co urts of l<ashmir Province including the Courts located at Bhaderwah, 

l< ishtwar, Dada, Batote, Banihal, Gaol, Ukhral and Bani of Jammu Division shall 

observe 15 days winter vacation w .e.f. , 01-01-2018 to 15-01-2018 (both days 

inclusive). 

The Principal District and Sessions Judges and Chief Judicial Magistrates of 

all the Districts shall make suitable arrangements for the disposal of urgent 

cri m inal business arising during the period of such vacation in the areas within 

their respective jurisdiction . 

By order; 

No: S ·-·h_fQ&-·-&~)1\JGJ Dated J D l\J-\1} 
Copy to :-
1. Advocate General , State of J&K, Jammu 
2. Prin cipal Secretary to Hon'ble the Chief Just ice, High Court of J&l<, Jammu 
3. Reg is trar Vigilance, High Court of J&l<, Jammu 
4. Secretary to Government, Deptt. Of LJA&PA, Civil Secreta riat, Jammu 
5. Reg istra r Judicial , High Court of J&K, Jammu/ Srina.gar 

.. .fo1· information 
6. Secretary to Hon'ble rvlr . Justice 

.. .for His Lorship's kind information . 
7. All Prin cipal District & Sessions Judges of Kashmir Province including Prin cipal District & 

Sessions Judges Bhade rwah , Ramban, Kishtwar and l<athua . 
for informati on with the direction to circulate the notification among all the 

Judi cial Offi cers in their respecti ve distri cts . 

1·es i.dent Ba r Association Jammu/ Srina gar for informa t ion 
Cent ral Proj ect Coordinator e-Court, Jammu for uploadin g the sam e on the website. 

10. Governm ent Press, Jammu for information and n/ a. 

11 . O ffi ce f il e . l / y \ ~;y 
'V /-);;\yJ\ 

Registr rGene~al 


